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taking action against persons spreading Hl-will, hatred or
disharmony between members of different communities.
In the wake of recent incidents of alleged attack on
minorities, the Chief Secretaries of the concemned States
have been advised to issue suitable instructions to the
district law and order enforcing authorities to respond
immediately to the complaints of atrocities/harassment of
the minorities and initiate prompt and effective action to
identify and punish the guilty. The Gowt. is clear that
facts of violence against the minorities, whenever and in
whatever form they occur, must be dealt with stemly and
exemplary punishment awarded to the perpetrators.

Welfare of Scavengers

1597. SHRI MUNI LALL:
SHRI VILAS MUTTEMWAR:

Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(a) the funds allotted to welfare department for the
welfare of scavengers;

(b) the funds diverted towards other schemes; and

(c) the details of assistance provided for the welfare
of scavengers during the current year and proposed to
be provided during the Ninth Five Year Plan, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI
MANEKA GANDHI): (a) Funds allocated for this year is
Rs. 90.00 crores.

(b) During this year Rs. 35.00 crores have been
diverted to Centrally Sponsored Scheme of Post Matric

Scholarship to Students belonging to Scheduled Castes
and Scheduled Tribes.

(c) During the current year no financial assjstance
has been provided for the welfare of Scavengers as
sufficient funds are lying unspent with the State Scheduled
Caste Development Corporations. In the Ninth Five Year
Plan, the tentative allocation for the National Scheme of
Liberation and Rehabilitation of Scavengers and their
Dependents is Rs. 520.00 crores. State-wise allocation of
funds will be decided each year as per the requirements
of various State Governments.

Infiltration

1588. SHRIMAT! BHAVNA KARDAM DAVE: Will the
Minister of HOME AFFAIRS be pleased 1o state:
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(a) whether the Bangladeshi are infiltrating into the
country through Siliguri passage; and

(b) it so, the steps taken by the Union Govemnment
to check such infiltration?

THE MINISTER OF HOME AFFAIRS (SHRI L.K.
ADVANI): (a) There are reports of infiltration of
Bangladesh nationals through Stiguri.

(b) A series of measures have been taken by the
Government to curb the problem of infiltration of
Bangladesh nationals into India. These measures include
raiging of additional battalions of Border Security Force,
reduction of gaps between the border outposts,
intensification of patrolling both on the land and the
rivarine border, accelerated programme of construction of
border roads and fencing, increase in the number of
outpost towers, provisions of surveillance equipments stc.
The matter has also been taken up with the Govemment
of Bangladesh on various occasions. The progress of
these measures is reviewed regularly at various levels.

[Transiation)]
Fellowship by Ambedkar Foundation

1599. SHRI RAMSHAKAL: Will the Minister of
SOCIAL JUSTICE AND EMPOWERMENT be pleased to
state:

(a) whether the foreign fellowship is being provided
for higher studies by Ambedkar Foundation;

(b) if so, the details of fellowship provided for Ph.D.
and Post Doctorate courses during the last three years,
subject-wise,

(c) whether there has besn much delay in holding
interviews and announcing the results;

ai(d) i 8o, the reasons therefor; and

(e) the steps being taken by the Govemment to avoid
the said delay?

THE MINISTER OF STATE OF THE MINISTRY OF
SQCIAL. JUSTICE AND EMPOWERMENT (SHRIMATI
MANEKA GANDHI): (a) Yes, Sk.
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